163 Writtem Anmwers

ween the Jocal Poliee and the apencees of
the Costoms Deparnmemnt 1o check large-
scale smuggling on  Indo-MNepal border and
Wear Pakistan-Rajasihan borders @

(e] whether the Indiam and Foreign
Airlines have been requested for ther
#ssistance in detecting and  curbing the
connivange of the sarsous Aaclines ol cals
in the smuggling operations ; and

) the number of officials of various
Alrlines involved in smuggling  operations
who were apprehended 7

THE MINISTER OF STATE IN THE
MINSTRY OF TINAMCE SHRIP.C,
RETHI : (0} Mo Sir,

(bl A commiites consisting of represen-
mtives of Central and concermed State
Governments has been sl up 0 ensure
co-ordinatich among all the enforcement
agencies working on the Indo-Mepal border,
Smuggling on the West Pakistan-Rajasthan
border is not on any significany  scale of
present, However, there is chose co-ordination
hetween the local police and the Cuostoms
Tepariment.

() whenever neccssary the assisiance of
Indian ond Foreign Airlines is ken in
deleciing cases of smuggling.

(dy 16 officials of various  Airlines were
3pp|‘t|'|t'|'|,d-¢ﬂ during the years 1946 1o 1948
and 1969 (upto ML6.69, for being involved
in gmuggling.

Fertilizer Plant In Panjab

e, SHARI MUHAMMAD SHERIFF :
Will the Minisier of FETROLEUM AMIY
CHEMICALS AND MINES AND METALS
b pleased o slade ©

tat whether the Punjab Government has
approached the Centre o permil it o se
up fertilizer plant in the public scctor in
the State @ and

(b} il s, the reaction of the Government

in regard thereto ?

THE MTMISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND METALS
SHR1 D. R. CHAVAW) : (&) and
118 The  Pumpak  Sateé  Industrial
Development  Corporetion  submitted an
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application in September, 197, for a licente
uniber the Industries (Development and
Regulation) Act, 1951, for estahlishment af a
fenilizer plant at Bhatinda. Afier an
examunation of the case, the Corporesion
was informed that it was proposed o nedt
the application, subject 10 any represenlal-
ion it might like to make in this regard.  As
no representation has been received within the
time prescribed for making the representation,
Government are comsidering final repction
ol the applcation,
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